
FORM A
Punuc Atin-otTNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board ollndia (lnsolvencl, Resolution Process for
Corporate Persons) Regulations. 2016)

POR THE ATTENTION OF THE CREDITORS OF
SHR]IE HANUMAN SUGARAND INDUSTRIES LIMITED

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of N4/S HANUMAN SUGAR & INDUSTRIES LIMITED on
September 27, 2024 (Certified copy oforde r rL'ccittd on 30/09/2024)

The creditors of M/S HANUMAN SUGAR & INDIJSTRIES LIMITED are here pon to submit
their claims with proof on or before October 14 2024 to the interim resolutionp at the address
mentioned against entry No. 10. The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in perso
Submission offalse or misleading proofs ofclaim shall attract penalties.

n. by post or by electronic

Date: 01 .10.2024
Place: Guwahati EP KHAITAN

Interim Resolution Professional
I BByIPA-00 r /rp-p 005321201 1 -) 8 I 109 57

by called u
rofess.ional

RELEVAN,I. PARTICULARS

1 Name of corporate debtor
19t01fi932
Skee Hanuqan Sugar and Industries Limited

2 Date of incorporation of corporate debtor
1 Authority under which corporate debtor is

incorporated / registered
Ministry of Corporate Affairs, ROC Kolkata

4 Corporate Identity No. i Limited Liability
Identification No. of corporate debtor

5 Address of the registered office and principal
office (if any) ofcorporate debtor

Premises No.9, Ground Floor, Vasundhara
Building 2/7 Sarat Bose Road, Kolkata, West
Bengal, India, 700020

6 Insolvency commencement date in respect of
corporate debtor received on 30/09/202 4)
Estimated date of
resolution process

closure of insolvency March 26, 2025 (180 days)

8 Name and registration number of the insolvency
professional acting as interim resolution
professional

Sandeep Khaitan
Reg. No : IBBI/IPA-O0 1 /lP -P 00532/2017 -
t8110957

9 Address and e-mail of the interim resolution
professional, as registered with the Board

2nd Floor, Sanmati Plaza, G.S. Road, ABC,
Guwahati - 781005. Assam.
E-niail: khaitansand ail.com

10. 2nd Floor, Sanmati Piaza, G.S. Road, ABC,
Guwahati - 781005, Assam.
E-mail: khaitansandeep@gmail.com

r:jf,pshsil@qmail.com
11. Last date for submission of claims
t2. Classes of creditors, if any, under clause (b) of

sub-section (6,4) of section 21, ascertained by
the interim resolution professional

No1 applicable

Names of Insolvency Professionals identifi ed to
act as Authorised Representative of creditors in
a class (Three names for each class)

Not applicable

14. (a) Relevant Forms and
(b) Details of authorized representatives

are available at:

(a) https://ibbi. gov. in /home/downloads
(b) Not Applicable
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September 27, 2024 (CertiJied copy of order

7

Address and e-mail to be used for
correspondence with the interim resolution
professional

October 14,2024

13.


